
i*. -

i

Q.A.NO.5Q8/20Q6

Dated: 14.11.2007.

HON'BLE MR JUSTICE KHEM^KARAN, VICE CHAIRMAN 
HON^BLE MR R.R. BHANDARI. MEMBER f Â

None appears fo r the applicant. Shri Shobhit Mohan for Shri D.K. 

Upadhayay, learned counsel for respondents is present.

The  O A  is dismissed for non-prosecution.

Member (A) Vice Chairman
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